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MINISTRY OF EXTERNAL AFFAIRS.
NOTIFICATION

New Delhi, the 1.t July, 1993

GL.S. R, 484(L).~~In exercise of the powers conferred
by sub-section (2) ofsection | of the Passporis
(Amendment) Aet, 1993 (35 of 1993), the Central
Goveynment  heretry appoints the Ist day of July
1993 as the date on which the said Act shall cemc
into force.

[Fils No. V1/401/4,91]
. K. PONAPPA, Jt. Secy.
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ar.#7.f7. 485 (7). ~nmard afafmw, 1967
(1967 *T 15) 1 €T 24 I A& AT HT
TAM H@ gC HEm g awere frm 1980 @
s gmer w g Freafatad fom aandr g, a9t —

(1) # fraw armad (dera) Froa, 1993
FEATLA |
(2) @ fAaw aeFTdy T99a @ AFTAT 1 ATdE
g avy g
2. TUNE frow, 1980 FY YA 1 H wifaw ww

den 20 & gvarg frwfafas #0 denm oR
aegser wfaftzai s & Sy Sda, F9r —

1) (2) (3) -
21.  #FET TR G R T G
TEI—YHT T g9y 92 fAigse
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10. zr‘r“avsg\a’:rrtr‘. ar. &, Fr, 1155(a;r) fraim 21
AIEIT, 1985

NOTIFICATION
New Delhi, the tst July, 1993
G.8.R. 485 (F):—In exercise of the powers
conferred by Saction 24 of the Passports  Act, 1967
(15 of 1967), the Central Government hereby makes
the following rules further to amend the Passport
Rules, 1980, namely:—

1. (i) Thesc rules may be called the Passport (Amenc-
ment) Rules, 1993,

(ii) They shall com= into force oa th: date of
their publication in the official gazette.

2. In Sciedule T to the Passport Rules, 1980, after
the last serial No. 20, the following serial No. and the
eatries relating thereto, shall be add-d in the end
namely :-

) Q) (3)

[wrdwr &, VI/401/3°/93]
oa. ¥, Ay, daFa afae
ooy o

1. sfegsnr denm ar.sr.fa, 691(vw) feas
11 frawae, 1980 (WUTAITW) W 2, 4T 3 99
vz (1) faw are & =fagas €.1, ar.#.65,
50(ar) fami® 7 %@ q, 19815 garfuq (L2 E)

2. wifgg=ar &, a1.%1.f, 469(w) faaizw 24

[T, 1982,
3 wfggaats ar.ar fr. 325(w) faam 1o
" HYS, 1983,
4. gfagaar® . av. &0 . 494(s) fariw 16 77,
1983,
5. wfggsard, av. w1.f7. 345 (er) faqiw 29 714,
1985,
6. sfag=wTd : 1. .. 860( ar)fa‘rrﬁﬁ 1 AT,
1985,
7. wfag=ar &, @& fro11ss5(w) w11
w1985,
8. wfgg=war &. av.#1.f7, 857(sr) fawiv 13
TRAL, 1987,
9. wfugwrd . wr.#1.f1. s4(or)fmiw 11 waad,
1988; T

21, Any other official as Area to be specifie,
may be designated by the by the  Central
Central Government from Government from
time to time time {io time

_ordinary), Part 1L, Section 3(i).
"amcnded by notification No. GSR 50(E), d:ted

[File No. VI/401/32/93]
L.K. PONAPPA Jt. Secy.
NOTE:—
(i) Principal rulss were published vide Notificaiion
No. GSR 691(E} dated Docember 11, 1980 (Extra-
Subsequently

February 7. 1981,

(ii) Notification No. GSR 469(E} dated June 24
1982,

(iii) Notification No. GSR’ 325 (E) dated April
12, 1983,

(iv) Notification No.  GSR 494 (E) dated June
16, 1983, '

(v) Notification No. GSR 343 (E) daed Maich
29, 1985,

(vi) Notification No. GSR 860 (E) dated November
1, 1985,

(vii) Notification No. GSR 1155 (E) dated Novam-
ber 11, 1985,

(vm) Notification No. GSR. 857 (Exdated Qstobar,
13, 1987,
(ix) Notification No. GSR 84(E) dated February
11,‘1‘988; and
(%) Notification No. GSR 1155 (E) dated Nover-
bar 21, 1988,
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